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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

SPECIAL LEAVE PETITION (CIVIL) Diary No(s). 26451/2025

[Arising out of impugned final judgment and order dated  18-04-2025
in CWJC No. 4297/2024 passed by the High Court of Judicature at
Patna]

DAMAS CIVIL CONSTRUCTION INDIA PRIVATE LIMITED     Petitioner(s)

                                VERSUS

THE STATE OF BIHAR & ORS.                          Respondent(s)

IA No. 96515/2026 - CONDONATION OF DELAY IN REFILING /  CURING THE 
DEFECTS
IA No. 96513/2026 - EXEMPTION FROM FILING O.T.
 
Date : 07-04-2026 This matter was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
         HON'BLE MR. JUSTICE ALOK ARADHE

For Petitioner(s) : Mr. Subhro Sanyal, AOR
Mr. Sagar Roy, Adv.
Ms. Deep Mala, Adv.
Ms. Anki Kashyap, Adv.
Mr. Sunil Kumar, Adv.
Mr. Abhishek Sahay, Adv.
Mr. A. Srinivas Rao, Adv.
Ms. Azra Fatima, Adv.

                   
For Respondent(s) : 

          UPON hearing the counsel the Court made the following
                             O R D E R

1. Delay in refiling the special leave petition is condoned.

2. Issue notice.

3. Tag with SLP(C) Diary No.47475/2025.

(PRIYANKA MALIK)                                (NIDHI WASON)
SENIOR PERSONAL ASSISTANT                     ASSISTANT  REGISTRAR
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